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12.12 hrs.

EXTENSION OF TIME FOR PRESEN-
TATION OF REPORT OF JOINT
COMMITTEE

JoINT COMMITTEE ON MARRIAGE LAW
(AMENDMENT) BILL

SHRI K. MALLANNA (Chitradurga):
1 beg to move:

“That this House do further extend
upto the last day of the Winter Session,
1982, the time for presentation of the
Iiepurl of the Joint Committee on the
Bill further to amend the Hindu Mai-
riage Act, 1955 and thc Special Mar-
riage Act, 1954."

MR. SPEAKER: Shri R. L. P. Verma.
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[ beg to move:
“That in the motion,

for the words “Winter Session, 19827

substitute “current session”.

1904 (SAKA) Matters Under Rule 317290

MR. SPEAKER: Mr. Harikesh Baha-

dur.

SHRI HARIKESH BAHADUR
(Gorakhpur): I shall move it. Kindly al-
low me to speak. The extension should
not be given. This is a very important Bill.
We want at least that this should come up
in the current session itself.

SHRI SATISH AGARWAL
It is not possible.

(Jaipur):

SHRY HARIKESH BAHADUR:

Is it not possible?

Why

MR. SPEAKER: That is all right.

1 shall now put the amendment moved
by Shri R. L. P. Verma,

The Amendment was put and negatived.

MR. SPEAKER: The question is:

“That this House do further extend
upto the last day of the Winter Session,
T987. the time for presentation of the
Repor tof the Joint Committee on the
Bill further to amend the Hindu Mar-
riage Act, 1955 and the Special Mar-
riage Act, 1954.”

The motion was adopted.

R ———

12.13 Iirs.
MATTERS UNDER RULE 377

MR. SPEAKER: Now, matters under
377. Shri Negi.

[MR. DEPUTY-SPEAKER—in the  Cliair]
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